| TEM No. Mw 2 Court No. 3 SECTI ON XI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Contenpt Petition No. 32/2005 in C. A No. 6844/2003

R K. DAS
Petitioner (s)

VERSUS

GAGAN Bl HARI DHAL & ORS
Respondent (s)

Date : 14/08/2006 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA
For Appellant (s) Ms. Kirti Renu Mshra, Adv.

For Respondent (s)

UPON being nmentioned the Court made the follow ng

ORDER

It is stat ed t hat Cont emrmor No. 1 nanmed in
t he cont enpt petition has

since been transferred to another department and M. Suresh Chandra Pattana

appear in person on 21st  August, 2006 i nst ead of Cont emmor
No. 1 named in t he



contenpt petition.

(Shashi Sareen)
(Vijay Aggarwal)

Court Master
Court Master



